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Demands of Minority Bodies

*466. SHRIMATI URMILABEN
CHIMANBHAI PATEL : Will the Minis-
ter of WELFARE be pleased to state :

(a) whether Government’s attention has
been drawn to the news-item which ap-
peared in the Hindustan Times of 13th
February 1994 captioned “Demand of
minority bodies” regarding demands raised
at the conference of State Minorities’ Com-
missions and Boards held recently;

(b) if so, the action taken by Govern-
ment so far in this regard; and

(¢) how much time is likely to be taken
by Government to fulfil their demands?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K. V.
THANGKA BALU) : (a) Yes, Sir. The
news refers to a conference of State Mino-
rities Commission/Boards and State Mino-
rities Finance Development Corporations
held on 7th February, 1994 at New Delhi
under the aegis of the National Commis-
sion for Minorities.

(b) and (¢) The Commission has not
tormally conveyed the decisions and re-
commendations of the Conference to the
Government so far.

However in regard to the matters re-
ferred to in the news item, a statement is.
laid on the Table of the House.



